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(Statutory Body Constituted under theAdvocatesAct, 1961)
2/6, Siri Fort InstltutlonalArea; Khel Gaon Marg, New De!hl-110 049°

Gen/1422/SF/2022Ref. No.:....................... ·
. 26.11.2022

.Oated: : ; .

B.O.: 1-F, L~wyers' Chambers, Higb Court off,)elhi, New Delhi-110 003 Ph.: 23387701

NOTIF'ICATION

It is hereby notified for general information that pursuant to.the Order
dated 17.10.2022 passed by tli~ .Disciplinary Coini;mttee of Bar Council·.
of Delhi, the Licence of Mr. Rajesh :t_tuzp;ar Sharma, (D/1688/200.3), ·
R/o A-25/2, Shastri Marg, Gali No. 5,Mauj Pur (EastJ.Delhi-110053 has
been suspended from practice as an Advocate in or before any ·court of
Law for a period of 3 (Three) years from c,fate of orde.r._i.e. 17.1Q.2022'to
16.10.2025, on finding him guilty of gross ptofessional misco~duct and
other misconduct

This has emanated from the Complaint No. 09/2017 titled
MIs. Monika Gaur Vs. Mr, Rajeski Kumar Sharma.

Copy forwai:d~d-.for information·to:- . ·
1. The i•L Additional Solicitor· General of India, Supreme Court of

India, New Delhi. . .
2. The Secretary, Bar Council of India, 21, Rouse Avenue, New Delhi
3. The Secretaries ofAll Bar Ass.96iatiO"n!l, Delhi
4. The Secretaries of A.II State.Bar C.oup:cils.
5. The Registrar, Supreme C1;:rurt Qflqdia, New Delhi. . .
6. The Registrar General, High Court of.Delhi, New Delhi
7. The Registrar General, All High Courts 'in India
8. The Di::;trict &: Session Judge, Tis Hazari Courts, Delhi
9. The District Judges in all 8 DisJ;ricts of Delhi .
l0.The District Magistrates in all 9 Districts of D.elhi . ·.
1 !.The Secretary, Ministry of La, Justice & Co. Affairs, New'inelhi
12. Ms. Monika Gaur W/o Mr. Rajesh Kumar Sharma Infornt 9fWater

Tank, Kaka Nagar, Shamli, PS & JanpadShamli, (UP). . .
13. Mr •. Rajesh Kumar Sharma, (D/1688/2003), R/o A-25/2,

::i.1 ) ~l=lh~stn Marg, Gali No. 5, Mauj Pur (East) Delhi-110053. (You are
, 166 ' directed to submit your original Enrolment Certificate & identity

~ issued by the Bar Council of Delhi.) , ~CIC.·"is re»» M·±"Ag7 ».se
· OFFICE OFTH[PRINCjPAL OISTRICJ& SESSIONS JUDGE (HOs}:DELHI

•6791-]1Lcs.nus.tire»nonoa. one4, os«@-7E£ 202?
Sub:- Notification regarding Suspension of Advocatefrom Practipce.

Forwarded a copy of the ·Letter/Notification bearing Ref No.. Gen/1422/SF/2022 dated
26/11/2022 and this office bearing diary No. 7166/ dated 01/12/2022 and Ref No. Gen/1427/SF/2022
dated 28/11/2022 and this office bearing diary No. 7166a/B dated 01/12/2022 received from the Col.
Arun Sharma(Retd.), Honorary Secretary, Bar Council of Deihl, 2/f, Siri Fort Institutional Area, Khel Gaon
Marg, New Deihl-1100119, for Information and necessary action to :-

1. All the Ld. Principal District & Sesslons Judges, Deihl/New Deihl (except Central-District).
2. The Ld. Principal Judge, Fa111lly Courts (HQ.s), Owarka Courts, Delhi.
3. All the Ld. Judicial Officers posted In Central-District, Tis Hazari Courts Deihl,
4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to up!Qad the same

_Jllln theWebsite of Delhi tlfstrict Courts as per rule.
s Deallng official for uplqadlng the same on Centralized Website through LAYERS as per rules.

6. P.s. to Ld. Principal District & Sessions Judges (HQ.s), Delhi for Information.·

Encl. As above

t4,
Officer In.Charge, General Branch, Central

Additional District &Sessions Judge,
Tis Hazarl Cdurts Deihl




